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NAME OF THE COMPANY: M/s Sir hind Club Ltd.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
' ' Companies Act 2013.
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Order

The orders dated 18.11.2008 and 17.2.2015 have been violated as per the
observations made in the order dated 02-03-2016. Accordingly, a notice to show cau;e
be issued to the respondents for 30.9.2016. If no cause is shown by the aforesaid
date, then contempt proceedings shall be deemed to be initiated.
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